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'IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERASAD BENCH

. ; AT HYDERABAD
: L2 T 2]

0.A. 980/95. Dt. of Decision : 43-11-35,

T« A, Kumapgsyamy

2. M. Sambaiah

3¢ G, Muthyalu

4. K. Suamy e« Applicants,

s

1. The Permanent liay Inspsctqr;'
SC Rly, Jaelna,lalna District,
maharagh tra.

2. Ths Divisional Enginsar,(B.G.),
SC Rly, Jalna, Jalna District,
Maharashtra, ,

3. The Sr. Divi.Engineer(Cc}(BG),

SC Rly, Sanchalan 8havan,
Sscunderebad.

4. The Chisf Prgject Manager, (B:G),
SC Rly, Sanchalap Bhaven,
Sacundersbad.

5. The General Manaqgr,

SC Rly, Rail Nilayam,
Secund,rabad, ++ Respondents.

Counsel for tﬁe Applicants ¢ Mr. N.Kfishna Rao

Counsel for ths Respondents : Mr. C.V.Malla Reddy,
SC for Rlys.,

CORAM:
THE HON'BLE SHRY JUSTICE V. NEELADRI RAD : VICE CHAIRMAN
THE HON'BLE SHRI R. RANGARAJAN : MEMBER (ADMN.)

002
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0A_980/95, Ot. of Order:13-11-95,

(Order passed by Hon'ble Jugtice Shri V.Neeladri Raa,
Vice-Chai rman) .,

This 0.A. is filed praying»for a8 direction to ths
Respondents to fix the pay of the applicants in the payscale
of: R5¢950-1500 as Hainmer Man from the date of their passing
the trade test and for consequential benefits including

increments, arrears of difference in the salary stc.,.

2. Letter dt,10-11-95 was filsd in the office of this
Bench to the effect that the applicants are not pressing
this 0.A. as they were already hgiuen the payscale as prayed
for. |

';k"rs:--k Lr\/ﬂ.mm-_.
K Accordingly the 0.A. is dismissed aslinfructuous. No

order as to costs./

}ﬁkwhkhﬁ*——;—‘
(R.RANGARAJAN) . (V.NEE LADRI RAD) -

Member (A) ' Vice-Chairman I

Dated: 13th November, 1995, p
Dictatad in the Open Court. - - ﬂ?mf%QQA@ﬁ(
Leputy Registrar{J)cc
avl/ , - g
To

1. The Permanent Way Inspector, SC.Rly,-
Jalna, Jalna Dist.Maharashtra.
2. The Divisional Engineer(BG) S.C.Rly,Jalna Jalna Dist.
Maharashtra, -

3. The Sr.Divisional Engineer(C)BG)SCRly,Synchalan Bhavan, Sec'bad.
4. The Chief Project Manager(BG) SC Rly,Sanchalan Bhavan,Sec'bad.
5. The General Manager, SC Rly, Railnilayam, Secunderabad.
6. One copy to Mr,N.Krishna Rao, Advocate, F=10, Bw7 MIG IT

. APHB Colony, Baghlingampally, Hyderabad, o
7. One copy to Mr.C.V,Malla Reddy, SC for Rlys., CAT.Hyd,
8. One Copy to Library, CAT.Hyd.
9. Cne spare copy.
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© THE HON'BLE MR.JUSTICE V.ui&
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COMFARED BY Abpk il 7

IN THE CENTRAL ADMINISTR.LIIVE me'1
HYDERAEAD BEWCH AT 1 LhIAZ

L
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ELALE"
VICE CiR LFIA:

AND
THE HON'BLE MR.R.RANGARASAN :M{(.)

DATED: |3~ |}-1995 :

ORBER/JULGMENT

T.heNO. - (W.P.No, )

P’i;!;‘a/R.fk./CZA.NOo

0.5 10, %0 \"lS_x

Dispésed of with directions,

Dismissed.

Dismifsed as withdrawn.
Dismjissed for default,
Ordg red/Re jected.

No order as to costsg
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